[29 April, 2005] RAJYA SABHA

Clauses 2 to 4 and the Schedule were added to the Bill.
Clause 1, the Enacting Formula and the Title were added to the Bill.
SHRI S.S. PALANIMANICKAM: Sir, | move:

That the Bill be returned.

The question was put and the motion was adopted.

SPECIAL MENTIONS

Demand for expedicious development of Amritsar International Airport in
Punjab

DR. M.S. GILL (Punjab): Sir, | wish to make a special mention about
the continuing neglect of the only airport in Punjab at Amritsar. The Sri Guru
Ramdas International Airport at Amritsar, is not notified as an international
airport, nor has it been given even tolerable airport facilities. The airport
operates from sheds and the passengers get no facilities. A new building for
only five hundred passengers has been under construction for the last five
years. Even this work has been stopped many months back. The Civil Aviation
Ministry knows that the airport needs facilities for thousands of passengers.
Almost 30 per cent of the Delhi traffic, is generated by Punjab, and should be
handled by Amritsar, giving comfort to the passengers, and economic benefit
to the State.

I welcome the liberal aviation policy of the Government but | am
surprised that while British flights to India have been doubled from 19 to 40 per
week, not one flight has been given to Amritsar. The Punjabis are the major
Indian settlers in the U.K., Canada and the U.S.A. Canada Air flies daily to
Delhi but not once to Amritsar, even though it carries mainly Punjabis. A new
Air India Express with 30 per cent cheaper fares has been started to the Gulf.
More than 30 flights are to go but all from Kerala and Mumbai. Plenty of
Punjabis work in the Gulf and Irag. Sadly, not one flight has been allowed to
Amritsar. Everyone knows the expense and harassment the Punjabi travellers
suffer in coming to the Delhi airport to take late night flights.

There is no justification to inflict either hardship on passengers to
Punjab or deny to the State the economic benefits of a flourishing
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international airport. | appeal to the Government to do justice to our Mecca,
and our Vatican, Sri Amritsar.

Price preference to the Public Sector Undertakings in the country

SHRI MANOJ BHATTACHARYA (West Bengal): it is common
knowledge that since the inception of public sector undertakings these are
provided with a particular price preference while finalising any business
proposition. Such practice has certainly given a boost to the undertakings
owned by the nation and that has been of great advantage to our national
economy and helped in realising our cherished objectives of self-reliance.

| understand from some reliable sources that there is going to be a
paradigm shift in such consideration and attempts are being made to do
away with the policy of providing price preference to the PSUs.

To my knowledge any such decision contrary to the existing practice
will certainly jeopardise the interests of the PSUs and will subvert the
national economic growth and issue of self-reliance.

Hence | shall most fervently urge upon the Government of India to
dissuade from any such decision and protect the interests of the'PSUs.

Demand to bring relief to aged house owners in the country whose houses
are not vacated by the tenants

STl ST Q@ areUTe (ISR @ AFHI ST Sff, 3R
eIy Ieeikg &1 fawy & — fPRIGERT A geg AT Aiferdi Bl M8 ™ &g |

A ST ST, § 10d §RT 7% GXBR Bl & U U4 Je
DI TR ATHIT BT AT Sl g8 THR J&T & | S1F AT Al i RerR
I I © A1 Tl SF Bl IWHY I8 QAT © % 37q § o1 o3 7 a8 8l
1 g, 9 I8 AU D! HETd A 1T AT HDT — AT GebT 3911 Y[l &b
foau fRIg R S a1 2 | $© 39 & a1 &1 fPRIveR 99y wR R 781 <,
Sl AP AT G TS DI a8 H SHBI BIc — B! Ugdl adl 8, IADI
STOR ETaRAT H Al DI — HAB AP S Pl AR PR ol 8 — 9 dg A
IRT A T AT AT, TE B B GAAT 2, STD! I AeEsK § | T
R 3 geg ST 1 I PR PRITERT A I T4Td A, SHT 81 AT AP, SH
el HRATHR FDTH AIfeldh DI TSR BT AT Rifh [PRIYGR BT I
a1 TR Bl S & b SAP! GO H- AIgIT DI A1 T8 I8 | 8 bR
A I8 AGM AIfeId B IR HIA H o &1 2 3R I8 g AU G HHA1g
DI S SGBR gopiadl P U FISRISIAT 8, 3y a8Td 8, oifdh fhIUaR &l =
ST 3T 7, 7 2 | Uit Ry 7 IR R & St Aie Y bl ¥ |

274



